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ORDER (Oral)

Mr Justice P. K. Shyamsundar

We have heard the learned counsel for the

applicant. He submits that he will explore the

possibilities of assailing the order stated to have

i been made by the Railway Authority in compliance with

the directions of the Tribunal as mentioned in the

O.A. In the circumstances, we do not find it

necessary to pursue this matter further. The

contempt proceedings are dropped. If the applicant

still feels aggrieved, it is upto him to seek further

remedy as appropriate in law.

(K. Muthukumar) (P. K. Shyamsundar)
Meraber(A) Acting Chairman
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